
RAJASTI{AN I{IGI{ C OURT

r{o.f r?8 Date- 15.07.2019

NO'TICE

To honour the mandate of equality enshrined in the Consdtutior) of

India, the Full Court tn its meeting dated 14.07.2019 has unanimously

resolved to request the counsels and those who appear before the Court to

desist from addressing tle Hon'ble Judges as 'My Lord' and 'Your

Lordship'.

By Order

R"BfA;Effi]H

Copy to-

1. The Reglstlar cum Principal Secretaw to I{on'ble the Chief Justice

2. The Private Secretary to all Hon'ble Judges

3. The President, Rajastban High Court Advocares Associa on,
Jodhpur.

q. The Presirient, I-a\^,yers' Associatittn. Jodhpur.

5. The Presidem, Raiasthan High Court Advocates Association,
Jaipw

6. Notice BoardiGuard File.

Rer,(di"Tau


